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Hon'ble Mr. A.K. Bhatnagar, J.M 

Hon'ble Mr. D.R. Tiwari. A.M 

.s.ri B.L. Kulendra counsel for the app~a 

prays for withdra~ing this.application. ~is 

permitted t~ withdraw the same~ Accordingly. 

the O .A. is d Lsrnf.s s ed as withdrawn. 

Sri A.N. Ambasta holdirig brief of Sri 

s .s. Agnihotr i counsel for the respondents is 

.JIXlmlmX. 
present. 
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